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Central Board of Direct Taxes [Noti. No. S.O. 4001(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4002(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4003(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4004(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4281(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4282(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4344(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4455(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4708(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4709(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 550(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 551(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 552(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 553(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 584(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 772(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 979(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 110(E)] 
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Central Board of Direct Taxes [Noti. No. G.S.R. 112(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 124(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 14(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 159(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 251(E)] 
Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2020 Noti. No. G.S.R. 282(E)] 
Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2020 Noti. No. G.S.R. 304(E)] 
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2020 Noti. No. G.S.R. 315(E)] 
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2020 Noti. No. G.S.R. 329(E)] 
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2020 Noti. No. G.S.R. 338(E)] 
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2020 Noti. No. G.S.R. 415(E)] 
Central Board of Direct Taxes [Income-tax (14th Amendment) Rules, 2020 Noti. No. G.S.R. 421(E)] 
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2020 Noti. No. G.S.R. 423(E)] 
Central Board of Direct Taxes [Income-tax (16th Amendment) Rules, 2020 Noti. No. G.S.R. 429(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 464(E)] 
Central Board of Direct Taxes [Income-tax (18th Amendment) Rules, 2020 Noti. No. G.S.R. 469(E)] 
Central Board of Direct Taxes [Income-tax (19th Amendment) Rules, 2020 Noti. No. G.S.R. 499(E)] 
Central Board of Direct Taxes [Income-tax (20th Amendment) Rules, 2020 Noti. No. G.S.R. 508(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 56(E)] 
Central Board of Direct Taxes [Income-tax (21st Amendment) Rules, 2020 Noti. No. G.S.R. 574(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 610(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 664(E)] 
Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2020 Noti. No. G.S.R. 9(E)] 
Central Board of Direct Taxes [Deemed Foreign Institutional Investor specified Noti. No. S.O. 

1057(E)] 
Central Board of Direct Taxes [Amedments in notification number S.O. 1537(E) Noti. No. S.O. 

1188(E)] 
Central Board of Direct Taxes [Effective date of Protocol, amending the Convention between the 

Government of the Republic of India and the Government of the Republic of Austria Noti. No. 
S.O. 1370(E)] 

Central Board of Direct Taxes [SHRI RAM JANMABHOOMI TEERTH KSHETRA notified as place 
of historic importance Noti. No. S.O. 1434(E)] 

Central Board of Direct Taxes [Kerala Cooperative Development and Welfare Fund Board&apos;, 
Trivandrum notified Noti. No. S.O. 1563(E)] 

Central Board of Direct Taxes [Uttarakhand Environment Protection & Pollution Control 
Board&apos;, Dehradun notified Noti. No. S.O. 1658(E)] 

Central Board of Direct Taxes [Cochin Special Economic Zone Authority notified Noti. No. S.O. 
1659(E)] 

Central Board of Direct Taxes [Amendments in notification number S.O. 1790(E) Noti. No. S.O. 
1879(E)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000566904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000826342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002104340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000737839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000441330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000445636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000450462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000544681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000471088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000660623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000506197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000513914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000513915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000668335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002226414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000623445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000684879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000690450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000737841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000842353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001950201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002226415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000460155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000737843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000737843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000440592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000440592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000443485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000443485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000443485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000445637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000445637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000450463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000450463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000455258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000455258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000455259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000455259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000476142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000476142


 - 33 - 

© EBC Publishing Pvt Ltd 

Central Board of Direct Taxes [Greater Noida Industrial Development Authority notified Noti. No. 
S.O. 2014(E)] 

Central Board of Direct Taxes [Maharashtra Electricity Regulatory Commission notified Noti. No. 
S.O. 2015(E)] 

Central Board of Direct Taxes [Noti. No. S.O. 2033(E)] 
Central Board of Direct Taxes [Real Estate Regulatory Authority specified as a class of authority Noti. 

No. S.O. 2041(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2042(E)] 
Central Board of Direct Taxes [Non applicability of conditions in an investment fund set up by a 

Category-I foreign portfolio investor Noti. No. S.O. 2148(E)] 
Central Board of Direct Taxes [Businesses specified to be the business which is engaged in the 

infrastructure sub-sectors mentioned in Updated Harmonised Master List of Infrastructure Sub-
sectors Noti. No. S.O. 2227(E)] 

Central Board of Direct Taxes [National Pension Scheme Tier II-Tax Saver Scheme, 2020 Noti. No. 
S.O. 2232(E)] 

Central Board of Direct Taxes [National Aviation Security Fee Trust notified Noti. No. S.O. 2326(E)] 
Central Board of Direct Taxes [Real Estate Regulatory Authority specified as a class of authority Noti. 

No. S.O. 2327(E] 
Central Board of Direct Taxes [Noti. No. S.O. 2345(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2380(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2403(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2410(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2411(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2415(E)] 
Central Board of Direct Taxes [Amendments in notification number S.O. 2033(E) Noti. No. S.O. 

2512(E)] 
Central Board of Direct Taxes [Director General/Secretary, Competition Commission of India 

specified Noti. No. S.O. 2528(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2682(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2745 (E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2746(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2947(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3035(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3088(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3122(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3296(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3297(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3304(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3660(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3847(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3854(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 3865(E)] 
Central Board of Direct Taxes [Amendments in notification number S.O. 2752(E) Noti. No. S.O. 

388(E)] 
Central Board of Direct Taxes [Approval granted to M/s. Institute of Pesticide Formulation 

Technology, Gurugram Noti. No. S.O. 389(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3906(E)] 
Central Board of Direct Taxes [Court designated for trial of offences under PMLA Noti. No. S.O. 

477(E)] 
Central Board of Direct Taxes [Special Courts designated under Income-tax Act, 1961, Black Money 

(Undisclosed Foreign Income and Assets) and Imposition of Tax Act, 2015 Noti. No. S.O. 
664(E)] 

Central Board of Direct Taxes [Approval of IIT Dhanbad as “University, College or other Institution” 
Noti. No. S.O. 74(E)] 

Central Board of Direct Taxes [Special Courts designated Noti. No. S.O. 862(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 986(E)] 
Election Commission of India [Noti. No. O.N. 57(E)] 
Indian Overseas Bank [F. No. HRMD/PEN/001/2025(E)] 
Institute of Company Secretaries of India [F. No. 104/45/Accts.-1] 
Ministry of Agriculture [Noti. No. G.S.R. 182] 
Ministry of Commerce and Industry [Notification No. 48/2025-26] 
Ministry of Commerce and Industry [Noti. No. S.O. 4427(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 4513(E)] 
Ministry of Finance [Noti. No. G.S.R. 860(E)] 
Ministry of Finance [Noti. No. G.S.R. 861(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 183] 
Ministry of Information and Broadcasting [F. No. 04.08.2024-NFA] 
Ministry of Labour [Noti. No. S.O. 4354(E)] 
Ministry of Personnel Public Grievances and Pensions [Amendment in Civil Services Examination 

Rules, 2025 F. No. 13018/03/2024-AIS-I(1)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4172(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4240(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4485(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4486(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4487(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4488(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4489(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4490(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4491(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4497(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4498(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4502(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4538(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4581(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4582(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4585(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4587(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4588(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4589(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4654(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4658(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4673(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4757(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4778(E)] 
Ministry of Power [Corrigendum F. No. L-1/261/2021/CERC(1)] 
Ministry of Power [Noti. No. S.O. 4530(E)] 
Ministry of Railways [Noti. No. G.S.R. 752(E)] 
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Ministry of Shipping [Noti. No. G.S.R. 856(E)] 
Ministry of Shipping [Noti. No. G.S.R. 857(E)] 
Reserve Bank of India [Press Release: 2025-2026/1510] 
Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/275] 
Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/276] 
Union Bank of India [F. No. UBI HR 19048(E)] 
Reserve Bank of India 

  
State Rules   [9] 

Goa Panchayats (Meetings) (Second Amendment) Rules, 2025 
Goa Goods and Services Tax (Fourth Amendment) Rules, 2025 
JSERC (Electricity Supply Code) (Third Amendment) Regulations, 2025 
Karnataka Essential Commodities Public Distribution System (Control) (Amendment) Order, 2025 
Karnataka Scheduled Castes and Scheduled Tribes (Reservation of seats in Educational Institutions 

and of Appointments or Posts in the Services under the State) Rules, 2025 
Ladakh Administration Assistant Engineer (Civil) in Ladakh Public Works (R and B) Department 

Recruitment Rules, 2025 
Range Surveyor, Group-B (Non-Gazetted) and Surveyor Group-C (Recruitment) Rules, 2025 
Superintendent, Group-B (Non-Gazetted), Head Clerk and Senior Clerk, Group-C on the 

establishment of Registrar of Partnership Firms, State of Maharashtra, Mumbai and its Divisional 
Offices Recruitment Rules, 2025 

Rajasthan Goods and Services Tax (Fourth Amendment) Rules, 2025 
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